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ORDER

counsels for both the parties are present and represent that since they are

being lead by senior counsels coming from Delhi, sufficient time may be granted

for conducting the final hearing in the matter. It is also represented by leamed

counsel for the parties, otherwise, pleadings are comprete in this matter. Taking

into consideration, the representations of leamed counsel for the parties, the

mauer is being adjoumed to 01 . I 1 .201g.

Mcmber (.Iudicial)


